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BEFORE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 562 OF 2024

IN THE MATTER OF:

ANSHUMAN UPADHYAY -.... APPLICA
VERSUS
STATE OF U.P. ..... RESPONDENT

RESPONSE ON BEHALF OF U.P. POLLUTION CONTROL BOARD
|, Deo Kumar Gupta, S/o. Shri B.P. Gupta, aged about 56 vears,

Regional Officer, U.P. Pollution Control Board, Greater NOIDA, U.P. at
present at New Delhi do hereby solemnly affirm and state as follows:

. That I in the abovenoted capacity am well conversant with the facts of
the present case and have been authorized by the U.P. Pollution
Control Board to file the present affidavit on its behalf.

. That | have read the abovenoted Original Application and have
understood the same fully.

. That the abovenoted matter came up for hearing on 21.08.2024 when

this Hon’ble Tribunal issued notice to Respondents.

. That in compliance of the said order the present response on behalf of
U.P. Pollution Control Board is being filed.

-5. That on 05.07.2024 this Hon'ble Tribunal has constituted a Joint

Committee of District Magistrate, Gautambudh Nagar and U.P.
Pollution Control Board to submit a factual report. Accordingly, a
factual report was submitted by District Magistrate on 20.08.2024.

. That the said report was considered by this Hon'ble Court on

21.08.2024 and notices have been issued to Respondent. Hence, the

|
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present response is being filed on behalf of U.P. Pollution Control
Board.

7. That the temporary site at Lakhnawali was inspected by the officers of
Regional Office, Greater NOIDA of U.P. Pollution Control Board on
07.09.2024 wherein it has been found that about 395582.58 MT legacy
waste has been dumped at site. The waste has been found dumped in
mixed state. There is no boundary wall at the site. True copy of
inspection report dated 10.09.2024 is being enclosed herewith and

marked as Annexure-1.

8. That on the basis of inspection recommendations have been made. to
the head office of U.P. Pollution Control Board for imposition of
Environmental Compensation on Greater NOIDA Industrial

Development Authority.

9. That pursuant to the said recommendations, the headquarter vide letter
dated 12.09.2024 has issued showcause to Senior Manager, Health,
Greater NOIDA Industrial Development Authority to showcause as to
why a Compensation of Rs. 29 lakhs be not imposed. True copy of said
showcause notice is being enclosed herewith and marked as

Annexure-2.

10.That U.P. Poliution Control Board has also inspected the MSW site at
Astauli on 21.09.2024 wherein it was found that boundary wall at the
site has been construction and construction has been started for
setting up ready mix plant for establishment of torrefied charcoal plant
by NTPC Vidyut Vyapar Nigam Ltd. During the inspection some
machinery has been found at site. True copy' of inspection report dated

21.09.2024 is being enclosed herewith and marked as Annexure-3.

8. 20
;“?g’ P\S) . That it is further submitted that Greater NOIDA Industrial Development -
%o 4oz, |5

2, %..% /|| Authority has installed 18 TPD Bio-CNG plant for treatment of MSW at
@" »
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Knowledge Park-IIl which is in operation. A photocopy of the said plant
is being enclosed herewith and marked as Annexure-4.

12. That besides this Greater NOIDA authority has installed 10 TPD bio-
composting plant at sector Mu which is Operational. A photocopy of the

said plant is being enclosed herewith and marked as Annexure-5.

13.That another 10 TPD bio-composting plant has been installed in Sector
Eco-Tech 12 which is also operational.

14. That the Regional Office, U.P. Poliution Control Board, Greater NOIDA
has issued a letter dated 20.09.2024 to Greater NOIDA Industrial
Development Authority wherein information/report has been called
about temporary Municipal Solid Waste Site, Lakhnawali. In reference
to that letter the Greater NOIDA authority has sent g reply dated
21.09.2024. True copy of the same is being enclosed herewith and

marked as Annexure-6.

The above facts are being placed for kind consideration of this Hon'’ble

Tribunal. !;
MAAs

23.4.7]
DEPONENT 4
VERIFICATION:

I, the abovenamed deponent do hereby verify that the contents of

above affidavit are true to my knowledge derived from official record.

No part of the same is false and nothing material has been concealed

therefrom:.
VERIFIED ON THIS THE 23RP DAY OF SEPTEMBER, 2024 AT NEW
DELHI.
LA
23404

ATT EQS TED DEPONENT

RENU BALA REG No. 16727
NOTARY DELHI, EXP 14102125
GOVEKNMENT OF INDIA

'z 23 SEP 20
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| Pl & SR Wi W 7S § ORW g & FrgAm 3G Anti odour chemicals, 3T
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&g M0 wodododio & ey wHoslioYo fRT oM Y § U9 Sod e @
YISTEIATH AT e B A qur 8 Yot § |

. 2/4
N
s N



' 136

9. Bt A B SJER M/s NTPC Vidyut Vyapar Nigam Limited §RT Torrefied

Charcoal- 900 TPD & STHI&T & UTH—3reditell ¥ wenu=ref wo0 1€ & =i 192227
UPPCB/GreaterNoida(UPPCBRO)/CTE/GREATER NOIDA/2023 Dated:- 07/02/2024 ERT
Tl IO U uTeT bt T
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TR wm @ Ry O yeem B g Ta50633 / M—7 / 3070
606,/2018 /20 faHis 07.072020 ERT & R el W iy arfergfey
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21.07.2020 ERT UeX iveT ehfie e wiewwor T fear T 2 Rras w9
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2020 & g1 yiISER M B T 8, W wRiewr @ SRy W §

12. /0 W wRa difirever, € Rl § frarem sifovo Ho—606 /2018 Compliance
of Municipal Solid Waste Management Rules, 2016 ¥ wiRa amer feai® 10.01.2020
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“a. In view of the fact that most of the statutory timelines have expired and directions of the
Hon’ble Supreme Court and this Tribunal to comply with Solid Waste Management Rules, 2016
remain unexecuted, compensation scale is hereby laid down for continued failure after 31.03.2020.
The compliance of the Rules requires taking of several steps mentioned in Rule 22 from Serial No. |
to 10 (mentioned in para 12 above). Any such éontipued failure will result in liability of every Local
Body to pay compensation at the rate of Rs. 10 lakly per month per Local Body for population of
above 10 lakhs, Rs. 5 lakhs per month per local body for population between 5 lakhs and 10 lakhs and
Rs. I lakh per month per other Local Body from 01.04.2020 till cempliance. If the Local Bodies are
unable to bear financial burden, the liability will be of the State Governments with liberty to take
remedial action against the erring Local Bodies. Apart from compensation. adverse entries must be
made in the ACRs of the CEO of the said Local Bodies and other senior functionaries in Department

of Urban Development etc. Who are responsible for compliance of order of this Tribunal.™
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Pexue-3

Inspection/present status report of permanent MSwW site, Astauli,

Greater Noida, Gautambuddh Nagar.

In compliance of order passed by Hon’ble National Green Tribunal
on 21.08.2024 in O.A. No. 562/2024 in the matter of Anshuman Upadhyay
Vs State of U.P, inspection of the Pe€rmanent MSW site, Astaul; was

carried out on dt. 21.09.2024. Report is as follows:-

[. During inspection, it was found that boundary wall of the site has
constructed and construction work has been started for setting up
Ready Mix Plant for establishment of Torrefied Charcoal Plant of
M/s NTPC Vidyut Vyapar Nigam Limited.

ll.  During inspection, some machinery related to the batching plant
was found at the site,

lll. - Photographs taken during inspection are annexed as Annexure-1.

Inspection report is being submitted for necessary action please.

Koo

W‘i\ﬂ% A
(Ranjeet Sj h) (D.K. Gupta)
Assistant Environmental Engineer Regional Officer
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Photographs taken during site inspection of Astauli MSW site on dated 21.09.2024.

.__;| e umwf i
Longitude: 77.661051
Elevation: 212.6443 m
{Accuracy: 3.8 m " _
Time: 21-09-2024 14:00 o 5 . A
[Note. MSW Site Astauli P TR ST R o e o
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atitude: 28.377512
Lﬂﬂulh-ld& 77.663956
2vation: 208.244 m
; acy. 4.3m
lme 21 ~09-2024 13:55
[Note: MSW Site Astauli

Aceliracy: 6.5 m

Time: 21-09-2024 13:50
Note: MSW Site Astaull

] 2.
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Latitude: 28.378243
Longitude: 77.662751
Clevation: 228 85¢4 m
ACCuracy: B.7 m
ime: 21-09-2024 1 3:48
Note: MSW Site Astauli
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Latitude: 28.378335
Longitude: 77.662886 I7a
Elevation: 212.77+6 m
ceuracy: 4.3 m e
ime: 21-09-2024 13;47
Note: MSW Site Astauli




Latitude: 28.378208
Longitude: 77.662892
Elevannn. 228.8544m

-09-2024 13:46
Note ote: MSW Site Astauli

: '092024 14 01
e: MSW Site Astaul
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Photogragh of composting plant using as raw material of MSW 10 TPD at
Greater N oida

Sector- Mu,




151




1 52 ” -A—hn‘gxm',é

_‘_‘_——‘———______‘_——__ — — '—___—.____

| 2,57,491.60 | 3379100 | 1,35,523.85 lf 20,140.30 ]
— ' ______———_________J\' |

* SWIFT gffg 3OS0 R de S

* IR WET A (1,35,523.86 MT)& oy 8Y STOIQRT erer b/reay
gy ff. 9y ]




® Inert Waste (20,140.30 MT) &7 &) oe § Ry B qrely e dg
mmﬁéﬁ%—sﬁﬁmwvﬁo%ﬁmwm,m

o maméaﬁﬁaéwquﬂfaﬁﬁﬁ?ﬂéwzﬁﬁ?ﬂwég
SIROVBON0 T erafaam 45 ﬁﬁaﬁmﬁﬁomﬁwwwﬁﬁ
awmmm%mw%:aﬁm:rﬁtﬁmozwﬁwma
Qtfmw@ro%ﬂozﬁoqaﬁawz%wmeﬁ?ﬁﬁﬁ?ﬁéwaﬁ
ﬁu@azkmmﬁffaﬂ?ﬁwél

mﬁmwm ST STTE SN ave uofyg o
&l D | 22
S



Baﬁ?kaﬁrﬁaasoOTPDWSOTPDwﬁww%gmwﬁﬁ
ﬁ?&ﬁﬁ%@é—ﬁrﬁmmﬁ%‘,ﬁmﬁs‘—ﬁﬁaWWW
BT 9T Ferr



9/24/24, 2:13 PM Yahoo Mail - OAJIIog 5’2024 anshuman Upadhyay vs State of UP

OA No 52 of 2024 anshuman Upadhyay vs State of UP

From: Pradeep Misra (pradeepmisra@yahoo.com)
To: anshumandeep.24@gmail.com; anshuman@lloylawcollege.edu.in

Date: Tuesday, September 24, 2024 at 02:13 PM GMT+5:30

Sir,
Please find attached the document

With Regards,

(PRADEEP MISRA)

Fg Anshman Upadhyay.pdf
1.9MB

’_}‘j DocScanner 24-Sept-2024 1-42 pm (1).pdf
253.2kB
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